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Shri V. P. Nayar: There is no

quorum.

Shri Sinhasan Singh: The position

iz precarious.

Shri V. P, Nayar: We want you to
be heard by at least the minimum

number of members.

Mr. Deputy-Speaker: The quorum
bell is being rung. Now there is
quorum. Mr. Sinhasan Singh may now

continue his speech.

Shri V. P, Nayar: Again, after a

minute, there will be no quorum.

Mr. Deputy-Speaker: Mr. Rane may

now present his report.

——

RUSINESS ADVISORY COMMITTER
FOURTEENTHR REPORT

Shrl Rane (Buldana): 1 beg to pre-
sent the Fourteenth Report of the
Business Advisory Committee.

INDIAN RAILWAYS (AMEND-~
MENT) BILL—contd.

Mr. Deputy-Speaker: Shri Sinhasan
Singh may now continue his speech.
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